
IN ThE  CN TRAL MIN ISTRATIVE TRIBUNAL 
CUTTACI( i3ECh ;CUTTACIç 

IGINAL APPLICATIC11 NO, 321 OF 2001 
Cuttack,thjs the 	5day of August, 2004 

Pabitra Kurnar Das, 	,••• 	 App1ict, 

-Vrs. 

Union of India &Ors, 	 Respaidents. 

FOR  INSTRUCTIONS 

1. WLether it be referred to the reporters or not? 

2, 	hether it be circulated to all the Benches of •- 
the Central Ac3rn.thistratjve Tribunal or not? 
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CbTRAL ADMINISTRATIVE TRIBUNAL 
CUTTCK BCh: CUTTACK 

Original Applicatjon No321 of 2001 
Cuttack,thjs the 	day of August,2004 

CO R A M 

THE 1N0URABLE SRI B.N • SOM, VICE-ChAIRM?z 
AND 

THE })NBLE SRI M.R.IhPNTY,M'MBER(JUI)L.) 

PABITRA IJMAR DAS, 
Aged aIut 40, 
Son of Muraljdhar Des, 
Village-Sadangoy Paschim Bad, 
S/o. Sadangoy, 
PS-Be lang, 
Djst.Purj-752 015, 
working as J.E. in C&1, 
Khurda Road,under Senior 
Supervising 	g.C&J, 1urda 
Roaci,PO:Jatnj,Djst.Iurda. 	•••• 	APPLIC?NT, 

By legal practitioner: M/s. S. B. Mhapatra, 
M. M. Satpathy, 
R.N,Mohanty, 
S. K. Behe ra, 
Miss. S. Mishra, 
Advocates. 

:Versusz 

Union of India, 
represented by the General Manager, 
East Coast Railway, 
Rai1hawan, EDA, 
Rental Colony,PO;Railway,  
Project Corriplex, 
ChandrTise)tharpur, 
Bhuhaneswar-75002 1, 
Djst .Khurda. 

Divisional Railway Manager, 
East Coast Railway, 
Khurda Road Divisin., 
At: -iurda Road, 
Po: Jatn 1, 
Dist. Ihurda. 

Divisional 	cIanical Engineer, 
East Coast Railway, 
Xliurd.a Division, 
At:KJurcia Road, 
Po: Jatn i, 
Dist:}urda. 
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Senior Divisional Personnel Officer, 
urda Division,East Coast Railway, 

At; Ithurda Road,PO;Jatnj,Dist:iurda. 

Coaching Depot Officer,East Coast Rly•, 
Puri Raiiway Station, .t/Po/Djst;punj. 

Senior Sectjo" Officer (C),East Coast 
Railway, Pun, Po/ist: Pun. 

... 	RES PON D TS. 

ORD _E 

Applicant Sri Pabitra Kumar Das; while working 

as J.E. wider the Senir Supervising ng. (c&w) of }Churda 

Road Jiviajon of South Eastern Railway (now East Co.Railway) 

being stationed at Puni:fced an order of suspens±on wider 

ne,ire-A/2 dated 18.09.2000: Charge-sheeted in a Disciplinary 

proceedings wider Pinexure.-Z/11 dated 19/20.09.2000id the 

suspension order in question was revoked wider ?inexure-A/5 

dated 16.10•2000 	submitted a reply to the charge-sheet 

wider ne&ire/12 dated 12-12-2000whereafter a Board of 

enquiry was constituted by appointing the Thquiring Officer 

wider .ne'r-A/13 dated 15/18-12-2000. At the said stage 

the Applicant has filed the presont Original Application 

wider section 19 of the Administrative Tribunals Act1985 

on various grounds as set forth in paragraph 5 of the Original 

Application. In the present Original Application he has, 

virtually, prayed for quasLing the charge-sheet drawn up 
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against him under ?ne,ire-A/11 dated 19/20-09.2000. 

2 	 The Respondents have also filed a counter in 

this case and the Applicant has also filed a rejoinder 

thereto. 

3. 	Having heard the counsel for both parties,we 

are of the opin ion ,e ing fo rt if ied by the dec is ion s of 

the hon'ble Supreme Court of India rendered in the case 

of UNION OF INDIA .iD OThEi.S vs•  UP1NDRA SINGH(1994)27 

Administrative Trjbals Cases 200);STAToF UTTAR 

PRADESH vs BRAHH DATT SHARMA PVD OThER- (AI 1987 SC 

943) an3 in the case of TR?SORT COM:.IISSIONERJVIADRAS 

vs,,t.ADflA I<RISFNA WRTHY(1995 5CC (L&5)313; wherein 

TheIr trdships of the 1-Jon'ble Supreme Court have held 

that the truth and correcthess of the charges was not 

a matter for the Tribunal to go into-nre particularly, 

at a stage prior to the conclusion of the disciplinary 

proceedingsp that tLis case is too premature to be 

e'amined by this Tribunal at the prssent juncturc In 

the aforesaid premises,this Original Application is 
a 

disposed of beincpremature one. Lirty,however,is 

given to the Applicant to establish his counter claim, 

as raised under Anneire-1 , in course of the disciplinary 

proceedings; for which adequate opportunity should be given 

to him by the Respondents/I.O../D.A.No costs. 

(B,N . so) 	 (io- 	MMD HM) 
Vice-Chairman 	 Meer(Jiidicia1) 


